
SRAVANA 15, 1914(SAKA) 

VIgIIInca on Indo ".'" Broder 

4654. SHR. RAM BAOAN: Will the 
Ministar of HOME AFFAIRS be pleased to 
state: 

(a) whetherthe government are aware 
lhattarrorisls of Punjab and.Jamm.l Kashmir 
are taIOOg sheller in Nepal due to the in­

, craaslng pI8SSUI8 of securty forces; 

(b) if so, whether any tales have been 
held by the Union Govenvnent with the 
Government of Nepal in this regard; 

(c) if so, the outcome thereof; and 

(d) the steps being taken to Increase 
vigilance on the Indo-Nepal border? 

THE MINISTER OF STATE IN THE 
MINISTRYOFPARllAMENTARY AFFAIRS 
AND THE MINISTER OF STATE IN THE 
MINISTRYOFHOMEAFFAa=tS(SHAI M.M. 
JACOB): (a) to (d). The Government is alive 
to the problem and is taking. appropriate 

ITI8aSUI8S to counter II. 

Notorious CrImInaIa In DeIhl 

4655. ACHARYA VlSHWANATH OAS 
SHASTRI: Wi! the Minisler of HOME AF­
FAIRS be pleased to state: 

(a) the number of mafa gangs and 
notorious criminals active in Delhi aI pres­
ant; 

(b) the number of criminals out of them 
who are in jais and the number of those who 
could not be arrested so far; and 

(c) the number of aiIrinaJs who have 
been jailed for more than two months? 

THE MINISTER OF STATE IN TIE 
MINISTRY OF PARlIAMENTARY AFFAIRS 
AND l1-E MINISTER OF STATE IN TIE 
MINSTRYOfHOME AFFAIRS (SHRIM. ... 
JACOB): (a) to (c). Deihl PoIce have 
informed that no mafia gang Is operating in 
Delhi. The number of persons arrested in 
heinous offences like murder, atl8fT1ll to 
murder, dacoity & robbery year-wise during 
the last three years is as under:-
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